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diitance of 268 miles and the freight 
comes to only Re, 0-9-6 per maund.
If the average price of rice per maund 
is taken at Rs. 15 oer maund, you 
will find that this freight Is roughly
3 per cent, of that price, and the re
lief to be given where relief is neces- 
.•ary is not over the short distance, 
but over long distances. The produ
cer whose oroduce has to be carried 
over a longer distance gets the bene
fit. I do not want to say more on this 
point. •

Again, taking Nellore, 1 can give 
some figures.

Mr. Chairman: There are oniy a
few minutes left.

Shri Alagesan: I shall close.
Mr. Chairman: He can continue to

morrow.
Shri Alagesan: If you do not mma 

can sit a little longer.

Mr. Chairman: Now, the Secretary
will read the message.
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MESSAGE FROM THE RAJYA 
SABHA

Secretary: Sir. I have to report me 
following message received from me 
Secretary of Rajya Sabha:

•‘In accordance w'ith the provi- 
.-ions of rule 97 of the Rules 01 
Procedure and Conduct of Busi
ness m the Rajya Sabha. I am ai- 
rected to enclose a copy of me 
Working Journalists (Industrial 
Dfsputes) Bill, 1955. which has 
been passed as amended by the 
Rajya Sabha at its sitting held 
on the 2nd March, 1955.*’

WORKING JOURNALISTS (INDUS
TRIAL DISPUTES) BILL

Secretary: Sir, I lay the Working
Journalists (Industrial Disputes) Bill. 
1955‘ as passed by the Rajya Sabha, 
on the Table of the House.

RAILWAY BUDGET FOR 1955-56 
G e n e r a l  D i s c u s s i o n

Shri S. C. ^manta (Tslmluk): On
a pomt of information, this year only 
two days have been allotted for gene
ral discussion of the Railway Budgets 
and out of them about three-quarter*
of an hour has been taken by the
Treasury Benches so far. The list
you possess perhaps has numerous
names of Members who want to
speak, and there are others also who 
want to speak. So, I think scsne con
sideration should be shown about the 
time.

Shri D. C. Sharma: I support and
endorse the proposal put forward by 
Mr. Samanta.

Hon. Members: We all support.
Dr. Suresh Chandra (Aurangabad): 

Quite right. The House agrees with 
it because there are a large number 
of Members representing certain re
gions who have not spoken at alL

Mr. Chairman: Yes, but I think the 
discussion has been quite full and al'i 
sections of the House have been tak
ing part. So, I do not think-----

Dr. Suresh Chandra: No Member
from Hyderabad has been able to re
present his views on the subject. It 
is a #eryeimportant subject, and it 
concerns i:.s very deeply.

Shri D. C. Shxwma: Formerly, we
used to have four days and now we 
are having only two days. I think 
the number of days should be increas
ed because there are very many* in
terests and they have to be represent
ed in the debate.

Dr. Suresh Chandra: . Some more 
time should be allotted for this. That 
is the desire of the House.

Shri Sarangadhar Das (Dhenka- 
nal—West Cuttack): On a point of 
order.

Shri Teeraswamy (Mayuram—Re
served—Sch. Castes): There are seve
ral Members wanting to speak.




